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O R D E R 
 

09.07.2019      Counsel for Respondent – Liquidator seeks time to file Reply. 

However, in the present matter, it is the legal question which is to be decided as 

noted on 14th May, 2019.  

 

 List the Appeal for admission hearing on 31st July, 2019.   

 
 

 
      [Justice A.I.S. Cheema] 

      Member (Judicial) 

 
 

 
[Kanthi Narahari] 

Member (Technical) 
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